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Hon’ble Mr.Justice Ashok Agarwal,Chairman
Hon’ble Mr.S.A.T.Rizvi,Member(A)

1.8mt.Manisha Srivastava
w/o Shri. Vivek Srivastava
R/oc 4783/23,Ansari Road,
Darya Gangj,Dalhi

2.5mt.Gayatri Grover
w/0 8Shri Ravi Grover
171-F,Mayur Vihar,Phase-I :
New Delhi - Applicants

- (By Advocate: Shri Yogesh Sharmaj ‘
anxx versus
} . , 1.Union of India through

The Secretary ~
Ministry of Information & Broadcasting, 1
Govt. of India, New Delhi ’ _

2.7he Director (Admn.)
Directorate General of Doordarshan
Doordarshan Bhawan,Copernicus Marg,
New Delhi. '

-3.The Director

“‘ Doordarshan Kendra

Daihi - Res dents
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}‘ "By Justice Ashok Agarwal,Chairman

_____ [ | . - g
; appearing on beHa?f'of appiicants cliients
desire to make a Tresh represen S . of  the
. W e
subject matter of the present OA, covastiag ®he prayer Tor
permission to withdraw the OA P anted

I

N\A—:_{
\garwal )

i rman




